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Title: Alleged attack on the office of a Member of Parliament at Rampur, Uttar Pradesh.
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arett. ... (cramer)

MERAE BN & Wi Biforees Jmga @1 eedic gan &) You cannot go on utilising this time for the purpose of converting this to a debate.
I will not allow. You can go on disturbing the House. It will not be allowed; not be recorded. Only the observations of Shri Ramji
Lal Suman, so far they are admissible, will be recorded.

(Interruptions)* €}
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MR. SPEAKER: Only Shri Ramji Lal Suman's observations will go on record.
(Interruptions)* a€;
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* Not recorded.
MR. SPEAKER: Okay, I will go to the debate. You are not willing to cooperate with the Chair.
...(Interruptions)

3RS BN = 3mu AR, g1 a=n el 36 &) All your colleagues are doing this. I cannot listen to you. oft wmsfiener 3961, ama @ifesy

... (carazmer)
afeel ABIGA & 3mu do smsary Will you sit down, please?
...(Interruptions)
MR. SPEAKER: Do not refer to any State matter.
...(Interruptions)

MR. SPEAKER: Just a minute. Let me conduct. Shri Ramji Lal Suman, the hon. Member has written to me only this morning. I
have not had time to go through it. If any intervention is needed by me, I shall take it.

(Interruptions)
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MR. SPEAKER: What are you doing this?
...(Interruptions)

MR. SPEAKER: Hon. Members, 1 can assure you that I am wholly concerned about our Members' rights and privileges. Nobody
will be allowed to interfere with them. But this is not the way you are enforcing your rights and privileges.[r22]



I am telling everybody and to the whole country that she has given a letter to me today morning and I did not have any time to
go through it. I am promising here that I will go through it. Whatever action is needed, I shall take, and I shall keep the House
informed about it. What more can I do? Please give me that opportunity. I am concerned about your rights and privileges, and I
am not minimizing.

PROF. RAM GOPAL YADAV (SAMBHAL) : Thank you, Sir.
MR. SPEAKER : If everybody speaks together, nothing can be recorded.
...(Interruptions)

MR. SPEAKER : No sentence, I respect your views and your comments. I shall go through it myself. You know that three or five
minutes before 11 a.m. today you gave it to me. I have not been able to go through it and I promise that I would report it to the
House. What more can I do?

Now, Shri Ganesh Singh.
...(Interruptions)
MR. SPEAKER: I have called Shri Ganesh Singh to speak. You are not Shri Ganesh Singh. Please sit down.

...(Interruptions)



